
HIGH COURT OF J AMMU & KASHMIR AND LADAKH AT JAMMU 
(Chief Justice's Secretariat) 

ORDER 

Dated 0 S" - 12..- 2..AJ 22.. -----------------

In the i·nterest of administration, the following transfers and attachments 

of e-Court staff working in the Subordinate Judiciary of UT of Jammu & Kashmir 

and Ladakh are hereby ordered :-

1. Shri Malik Tariq Mohd. , System Officer, Pr. District & Sessions Comi, 

Udhampur is transferred and attached with the Court of Pr. District & Sessions 

Judge, Srinagar, till further orders. The duty of the System Officer is ass igned 

equally to both the System Assistants posted in the Court of Pr. District & 

Sessions Judge, Udhampur, till further orders. 

2. Shri Tajher Bashir, System Officer, Pr. District & Sessions Court, Kargil ts 

transfeiTed and attached with the Court of Pr. D istrict & Sessions Judge, 

Anantnag, till further orders . Ms. Kaneez Toyeeba, System Assistant is directed 

to perform the work of the System Officer, till fu1iher orders. 

However, salary of the both aforesaid officials shall be drawn from their 

original places of postings after furnishing attendance ce1iificate from the 

Presiding Officers of Comi s of their attachment. 

(By order of H on'ble the Chief Justice). 

~~~yv' 
(Aijaz Ahmc{~ Khan) 
Principal SeVretary to 

H on'ble the Chief Justice 

No. /0 I?, -I CJ ({{~-S 0 ';{ Dated 6S - I d.-202.~ 
Cop v to the:-
l. Registrar General , High Court of J&K and Ladakh, Jammu. 
2. Registrar Vigilance, High Court of J&K and Ladakh, Jammu . 

. . . . .for information. 

Z
3 Pr District & Sessions Judge, Udhampur/Srinagar/Anantnag/Kargil 

.... . f or information and necessary action. · 
harge NIC, High Court of J&K and Ladakh, Jammu for uploading the same on 

the High Court website. 
5. Director, Finance, High Court of J&K and Ladakh, Jamrnu . · 
6, Chief Librarian, High Court of J&K and Ladakh, Jammu/Srinagar for keeping 

record of the same. a; 
7. Office file . 
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/ o-S\1 ~ "'' 
Principal S retary to 

H on'ble the hief Justice 


